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Present: Hon’ble Mr.S.K.Pattnaik, Judicial Member
Hon’ble Dr. Nandita Chatterjee, Admlmstratlve Member

SHAHAJA & ANR.
VS

ELECTRICITY

-For the applieant : Mr.P.C.Das, proxy counsel ‘ ‘

. For the respondents: . Mr.S.Misra, counsel

O R D E R(ORAL)

~ Per Mr.S.K.Pattnaik, Judicial Member

~ Heard both the Id. Counsel. ' .

2. 1d Proxy Counsel for the arguing counsel for the apphcant

u ™
: Ea - submits that the apphcant interestéd to pursue the htlgatlon

. ,
3.  Hence the OA stands disposed of due to non- prosecut1on There

wili be no order as to costs.

4. . MA also stands disposed of.
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